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J. P. ANAND Appel lant (s)

VERSUS

D. G BAFNA Respondent (s)

( For nodification of Court’s Order )
( Wth Ofice Report )

Date : 11/02/2002 This Petition was called on for hearing today.

CORAM :
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HON BLE MR JUSTI CE Bl SHESHWAR PRASAD SI NGH

For Appellant (s) Gopal Subranmani am Sr. Adv.

Rakesh K. Shar ma, Adv.
For Respondent (s) Ashok K. Chhabra, Adv. for
Madhu Mool chandani , Adv.
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UPON hearing counsel the Court made the follow ng

ORDER
........ L......l.......T.......T.......T.......T.......T.......T
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The interlocutory application is dismssed.
. SP1

(S. Thapar) ( Janki Bhati a)
PS to Registrar Court Master



